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 [Sh.  Jagdish  Tytler]

 (Children’s  Education  Alow-  हि
 ance  )  third  amendment  Rela-
 tions,  1992.

 G.S.R.  883  (६)  published  in
 Gazette of  India  dated  ४  23rd
 November, 1a  approvingthe
 New  Mangalore  Port  Trust

 Employees  (welfare  Fund)  Sec-
 ०  Amendment  Regulations,
 1992.

 (v)  G.S.R.  899  (६)  published  in
 Gazette of  India  dated  the  27th
 November,  1992  approvingthe
 Mormugao  Port  Employees’
 (Acceptance  of  Employment
 After  Retirement)  (First  Amend-
 ment)  Regulations,  1992.

 G.S.R:  940  (६)  published  in

 Gazette ०  Indiadatedthe  22nd
 December, 193  approvingthe
 Cochin  Port  Trust  Employees’
 (Contributory  Outdoor  and  In-
 door  Medical  Benefits  after

 Retirement)  Amendment  Regu-
 lations,  1992.

 (vi)

 [Placedin  Library,  SeeNo. ।
 3871/93}

 (3)  Acopy of  the  Ministry of  Surface  Transport
 (Transport  Wing  )  Senior  Analyst  (Work
 Study)  Recruitmerit  (Amendment)  Rules,
 1993  (Hindi  and  English  versions)  pub-
 lished  in  Notification  No.  G.S.R.  33  (E)in
 Gazette  of  India  dated  the  26th  March,
 1993,  issued  under  provisoto  article  309 of of
 the  Constitution  {Placedin  Library,  SeeNo
 LT-3872/93}

 4  opyofthe  CentralMoto:  Vehicles  (Amend-
 ment)  Rules,  993(  (Hindi  and  English  ver-
 sions)  published  in  Notification  No.  G.S.R.
 338.0  (E)  in  Gazette  of  India  dated  the  26th
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 March,  1993  under  sub-section (4)  of  sec-
 -2  12  of  the  Motor  Vehicles  Act,  1988.
 [Placedin  Library  See  No.  “r  -3873/93]

 Annual  Report  and  Review on  the  working
 of  the  Export  Promotion  Council  for

 Handicrafts,  New  Delhi  for  1991.0  -92  etc.

 THE  MINISTER  OF  STATE  OF  THE  MIN-
 ISTRY  OF  SURFACE  TRANSPORT  (SHRI
 JAGDISH  TYTLER):  On  behalf  of  Shri

 (2)

 -G.VENKAT  Swami)

 ibegtolay ०  the  Table-

 (ii)

 (ii)

 (iii)

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Export  Promotion  Council.
 for  Handicrafts,  New  Delhi,  for
 the  year  1991-92,  along  with

 Audited  Accounts.

 Acopy ०  he  Review  (Hindiand
 English  versions)  by  the  Gov-  ,
 emment  onthe  working  of  the
 Export  Promotion  Council  for
 Handicrafts,  New  Delhi,  forthe
 years  1991-92.

 {[Placedin  Library.  SeeNo.  -
 3874/93]

 Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)  of

 the  Central  Silk  Board,
 Banglaore,  forthe  year  1991-
 1992

 copy of  the  Annual  Accounts
 Hindiand  English  versions)  of

 the  Central  Silk  Board,
 ore.  for  7e  year  1991-92

 2the:  with  Audit  Report
 on  under  sub-section  (4)

 of  >eCentral  Silk
 8  ae.  1948
 Acooyu  (Hindi  and
 English  versions)  by  the  Gov-
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 emmenton  the  working of  the  Audited  Accounts and  Comments

 *  Centra!  Sik  Board,  Bangiore,  of  the  Comptroller  and  Auditor
 forthe year  1991-92,  together  Generalthereon
 with  Audit  Reportthereon under
 sub-section  (4)ofsecton!20f  (7)  Astatement  (Hindrand  English  versions)
 the  Central  Sik  Board  Act,  1948  showing  reasons  for  delay  in  laying  the

 (a)  Acopy of  the  Hevew  (Hindkand
 English  versions} by  the  Gov-
 ernment on  the  working  of  the
 Central  Silk  Board,  Bangalore,
 forthe  year  1991-92

 (3)  है 59161  (Hind:  and  English  ver-
 sions)  showing  reasons  for  delay  inlayng  the
 papers  mentioned  at  (2)  above  [Placed  in  ७
 brary  See  No  t  ।  38/5/93}

 Acopy  -०  Annual  Report  (Hind
 and  English  versions)  of  -८  Jute
 Manufactures  Development  Coun-
 ci  Calcutta  forthe year  1991-92,
 diongw'th  Audited  Accounts

 a)  (ऐ

 {h)  Acopy  of  the  Review  (Hind  and
 English  versions}  by  the  Govan
 ment  on  the  working  ०  ७e  Jute
 Manufact  ies  Development  Coute
 cu  1  alcutta,  forthe  year  197  92

 (5)  6  statement  |  Fink  and  tnglish  versio)
 showing  reason:  tcr  Jolay  in  laying  the
 papers  mentionedat  (4)  above  {Placed  'n
 Library  SeeNo,  LT-  3876  93]

 (6)  Acopy  each  of  the  following  papers  (Hindi
 and  English  versions)  under  sub  section
 (1)ofsection619A of  the  Companies  Act
 1956

 0)  RewewbytheGovemmenton  the
 working  ofthe  Jute  Comoration of
 tndia  Limiter,  Calcutta,  forthe  year
 1991-92

 (प...  Annual  Report  ofthe  Jute  Carpo-
 ration  of  india  Limited,  Calcutta,
 tor  Ine  vear  1991-92,  alongwith

 *
 papers  mentioned  at  (6)  above  (Placedin
 library  SeeNo  LT-  3877/93]

 Notification under  Banking  Combines
 (Acquisition and  Transfer  of  undertak-
 ings)  Act,  1970  and  Notifications  under

 income Tax  Act,  1961.0  etc.

 THE  MINISTER  OF  ST  ATE  INTHE  MIN-
 ISTRY  OF  FINANCE  (SHRI  MV
 CHANDRASHKHARA  MURTHY)

 lbegtolayonthe  Table-

 ८  Acopy  of  the  Nationalsed  Banks  (Man-
 agemer  tand  Miscellaneous  Provisions)
 (Amendment)  Scheme,  1992  {Hindi  and
 English  versions)  publshedm  Notification
 NOS  ©  809(E)inGazette ०  indiadated
 the  ist  November, 1992  undersub-secton
 (0५) of  section  9  of  the  Banking  Companies
 (Acquisition  and 1  ransfer of  Undertakings)
 4  1971

 (2)  Acopy  of  the  Nationalised  Banks  (Man-
 agement)  and  Miscellaneous  Prowons)
 iAmenument)  Scheme,  1992  (Hindi  and
 English  versions)  published  न  Notification
 No  5  ©  810(E) in  Gazette  of  india  dated
 theist  November,  1992,  undersub-section
 (6)  of  section 9  of  the  Banking  Companies
 (Acqutcition  and  Transtoraf  Undertakings)
 Act  1980  {Placedin  Library  SeeNo  LT-
 3878/93]

 (3)  Acopy  ofthe  Detaled  Demand for  Grants
 (Hindi  and  English  versions) of  the  Parta-
 ment  Secretarats  of  the  President  and
 Vice-President and  Union  Public  Service
 Commission  for  the  year  1993-94  [Placed
 inLibrary  See  No.  LT-  3879/93


